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<9l / ORDER

This appeal by the assessee is directed against the order
passed by the CIT(A), Bilaspur on 28.09.2017 1in relation to the

assessment year 2011-12.

2. Before us, the assessee has filed a letter dated 26.08.2021
seeking withdrawal of the appeal. The relevant contents of such

letter reads as under :

1. That the appeal No.ITA 283/RPR/2017 dated 14-11-2017 is
pending as on 31.01.2020.

2. That the appellant has opted for Vivas Se Vishwas Scheme of the
government for the above mentioned A.Y. by e-filing form 1 & 2
dated 23-12-2020.

3. That the appellant has duly obtained Form No.3 dated 04-02-2021
vide Certificate No.239533650040221.

4. That now the appellant is desirous to withdraw the above noted
appeal in order to take benefit of the Vivad Se Vishwas Scheme.
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It is, therefore, prayed that the above mentioned appeal of the
appellant may kindly be dismissed as withdrawn.”

3. The 1d. DR did not raise any objection to the withdrawal of
the appeal filed by the assessee. As such, the assessee 1s permitted

to withdraw the appeal.

4.  In the result, the appeal is dismissed as ‘withdrawn’.

Order pronounced in the Open Court on 29™ October, 2020.
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